D6/10

1(A)/98-DLI/CBI, ACB, New Delhi

120B r/w 419, 420, 467, 468, 471 IPC and

‘Sec. 13(2) r/w I3{1}{d} of PC Act 1988,
CBIVs. P.K.Thungan & Ors.
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High




Sh. ARVIND KUMAR
Special Judge (PC Act
Room . 503, A e

irt, RADC for uploading on official website of Delhi District Court.

The signed hard copy of the order shall be placed on record as and
regular functioning of the Courts at Rouse Avenue Complex, New

(Arvind kun{

Sp-acial Judge (PC Act) CBI-10
'Rouse Avenue Courts

New Delhi/30.07.2020




